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CENTRAL ADMINISTRATIVE TRIBUNAL 'lﬁﬁ

Principal Bench, Newy Delhi,

0.5.187/89

New Delhi, Thig the Sth Day ef February, 1994

Hen'bls Shri C.J. Rey, Member{J])

Hen*ble Shri P.T. Thiruvengadam, Member(A)

Shri Surinder Singh,

- sen af Shri Budh Singh,

Heavy Vehicle Driver,

Delbhi Milk Scheme, .

West ' pPated Nagar

New Delhi - 110 008. Lo Applicant ’

By Advecate Nsne
Versus

1. Unien ef India
Threugh its Secratary
Ministry of Agriculture
and. Ceeperatian,
Krishi Bhawan
New Delhi,

2, Delhi Milk Scheme
through its chairman,
Gevernment of India,
Ministry ef Agri & Ceep.,
Wast Patsl Nagar,
New Delbhi - 110 00B.
Respandents.

By Adveeats Shri PP Khurana

ORDER(Oral)

. / )
(P.T. THIRUVENGADAM ) (C.J.ROY ) ,,
Membsr{A ) Membsy (1)
Lop

Hen'ble Shri C.J., Rey, Member(J)

As the applicant is net taking interest ts preszcutas
the cass {as is evissnt from the recerd that he has nst
appeared en 4.2,94 and 7.2,54 ) the cgase is dismissed fer

default with ne cests,
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